NATIONAL ACADEMY OF CUSTOMS, INDIRECT TAXES & NARCOTICS
Ny No.40, HMT FACTORY MAIN ROAD
NEXT TO HMT SCHOOL, JALAHALLI

BENGALURU - 560 013
Email- nacen.bangalore@nic.in
nacen_bgl@yahoo.co.in
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C.No. I1/11/1/2019 NACIN BZ Date: 31.01,2019

To
1. The Principal Chief Commissioner / Chief Commissioner of Central Taxes, Ahmedabad / Bengaluru / Bhopal
/Bhubaneswar /Chandigarh /Chennai/ Cochin/ Coimbatore/ New Delhi/ Hyderabad/ Jaipur /Kolkata/ Lucknow/
Meerut/ Mumbai I/ Mumbai II/Mysurw/ Nagpur/ Punc/ Ranchi/ Shillong /Vadodara / Visakhapatnam /
Ahmedabad

2. The Principal Chief Commissioner / Chief Commissioner of Customs / Preventive,
Bengaluru / Chennai / Delhi / New Delhi / Kolkata / Mumbai I / Mumbai II / Mumbai III / Patna /

Tiruchirapalli

The Director General General, Directorate General of Audit, New Delhi

The Director General, Directorate General of Central Intelligence, New Delhi

The Director General, Directorate General of Export Promotion, New Delhi

The Director General, Directorate General of Human Resource Development, New Delhi
The Director General, Directorate General of Taxpayer Scrvices, New Delhi

The Director General, NACIN, Faridabad

9. The Director General, Directorate General of Performance Management, New Delhi

10. The Director General, Directorate of Revenue Intelligence, New Delhi

11. The Director General, Directorate General of Safeguards, New Delhi

12. The Director General, Centre of Excellence, New Delhi

13. The Director General, Directorate General of Systems & Data Management,New Delhi
14. The Director General / Principal Commissioner, Directorate General of Valuation, Mumbai
15. The Director General, Directorate General of Vigilance, New Delhi

16. The Commissioner, Directorate of Data Management, New Delhi

17. The Commissioner, Directorate of Logistics Customs & Central Taxes, New Delhi

18. The Commissioner, Directorate of Legal Affairs, New Dclhi

19. The Commissioner, Central Revenues Control Laboratories, New Delhi

0N QLW

Madam/Sir,

Subject: Two day All India Training for Traincrs (ToT) programme on Authorised
Economic Operators to be held on 18.02.2019 & 19.02.2019 - Regarding.

* dkok ok ok ok

The National Committee on Trade Facilitation, has issued a comprehensive National Trade
Facilitation Action Plan 2017-2020, “nudging officers from an enforcement orientation towards facilitation
orientation”. The plan includes creation of Master Trainers and Experts in CBIC on WTO Trade Facilitation
Agreement (TFA) commitments in general and focused arcas such as Post Clearance Audit, Authorized

Economic Operators and Time Release Study.
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2. . Accordingly, National Academy of Customs, Indirect Taxes and Narcotics, Bengaluru is organizing
a two day All India Training for Traincrs (ToT) programme on Authorised Economic Operators on

18.02.2019 & 19.2.2019 for Master Trainers.

3 The training will cover all the provisions of the WTO Trade Facilitation Agreement (TFA) approved
‘ by India, as it is important to understand the legal commitments that India has undertaken in the TFA, and
how our policy makers have moved forward to implement those commitments by simplifying processes,
improving infrastructurc, amending legislations and adopting international best practices. However,
emphasis will be on Article 7.7 (Trade Facilitation Mcasures for Authorized Operators), as it is necessary for
cutting-edge level, to understand how to meet global expectations of ‘Ease-of-Doing-Business’ across the

borders. The schedule of training programme is enclosed.

4. As the purpose of the training is to create Master Trainers of the Indian AEO programme across the
country, who will be mandated to help NACIN ZTIs and Customs Houses, in organizing training on Indian
AEO programme at local levels, it is rcquested to nominate those officers who are willing to be Master
Trainers and send the nominations in the following proforma by fax to 080-23458828 / or by email at the

above ecmail ID positively by 10.02.2019,

Name Date of Joining | Gender (M / | Date of Category Mobile No. | e-mail
F) Birth (SC/ST/OBC/
Others)

5. The nominated officers may be directed to report to the Academy at No.40, HMT Factory Main
Road, Next to HMT School, Jalahalli, Bengaluru - 560 013 on the date mentioned at 09.00 AM positively for

attending the training course.

6. The nominees requiring accommodation at NACIN Hostel may be directed to mail separately to

accommodation.nacinbengaluru@gmail.com. A copy of the tentative programme schedule is also enclosed.

Yours faithfully,

Encl.: Programme Schedule c_,\ | /( \\\t.,

\
(AJAY DIXI;S
Pr. ADDITIONAL DIRECTOR GENERAL
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NATIONAL ACADEMY OF CUSTOMS, INDIRECT TAXES & NARCOTICS,

No.40, HMT FACTORY MAIN ROAD, NEXT TO HMT
SCHOOL, JALAHALLI ,BENGALURU - 560 013

Email- nacen.bangalore@nic.in, nacen bgl@yahoo.co.in
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Two day All India Training for Trainers (ToT) programme on
Authorised Economic Operators from 18.2.2019 to 19.2.2019

Course Director

Associate Course Director

: Shri Bibhash Sharan, Assistant Director (98841 55190)
: Ms M. V. Beena, Superintendent (38448 04985)
Ms Annie John, Superintendent (99005 20949)

PROGRAMME SCHEDULE
Date / Day | Time Topic Faculty (proposed)
MONDAY 9.30 am to 10.00 am Registration NACIN, Bengaluru
Shri A. K. Jyotishi, IRS
18.2.2019 Principal Chief

10.00 am to 10.30 am

Inauguration

Commuissioner of Central
Tax, Bengalurn Zone

10.30 amto 11.45 am

Overview of WCO AEQO Scheme,
(SAFE Framework Standards) its
features, Accreditation and bencfits

Shri B. Bhattacharya, IRS
Chief Commissioner,
Mumbai Customs Zone I

11.45 am to 12.15 pm

Tca Break

12.15 pmto 1.30
pm

Indian AEO scheme — evolution from
a customs compliance program 1o a
multi-ticred approach and
customization to suit the neceds of a
developing economy; design of the
program, criteria and benefits offered
w.r.t case of doing business

Shri B. Bhattacharya, IRS
Chief Commissioner,
Mumbai Customs Zone I

01.30 pm to 2.30 pm

LUNCH BREAK

Important Notifications, AEO schemc
and the trade, the difficulties faced by

02.30 pmto 03.45 pm | the Department and the AEQOs in the
implementation of the scheme - The
story so far and latest developments
Question and Answers

03.45pm to 04.00pm

Board Officials
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